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ClVIL APPEAL NQ(s). 2633 OF 2006

RAMVESH KUVAR Appel I ant (s)
VERSUS

STATE OF HARYANA & ORS. Respondent ( s)

Dat e: 04/ 06/ 2008 This Appeal was called on for hearing today.

CORAM :
HON BLE MR. JUSTI CE C. K. THAKKER
HON BLE MR. JUSTI CE LOKESHWAR SI NGH PANTA
(Vacati on Bench)

For Appellant(s) Dr. Kail ash Chand, Adv.

For Respondent (s) Ms. S. Janani, Adv.

M. T.V. CGeorge , Adv

UPON bei ng mentioned the Court made the follow ng
ORDER

Li st after 23/6/2008 but before sunmer vacati on.

[ Usha Bhardwaj ] [ Vinod Kul vi]
Court Master Court Master



